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KHADI AND VILLAGE INDUSTRIES

*[77. SHRI BALACHANDRA MENON:
DR.Z. A. AHMAD: SHRI S. G.
SARDESAI1:

Will the Minister of INDUSTRIAL

DEVELOPMENT/tfteflf TTEtf fa<Pm TOT be
pleased to state:

(a) whether it is a fact that Khadi and village
industries are suffering from defective
marketing;

(b) whether it is a fact that Government have
not made adequate investment in the Khadi
textile industries; and

(c) if so, whether-Government have any
proposal under consideration for making
additional investment in the Khadi industries so
as to open new avenues of employment to the
unemployed and under-employed peasants in
the rural areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOPMENT/
tfteftfTf; fofra TOTSTO 5f 3<wat
(PROF. SIDDESHWAR PRASAD): (a) Sales
of Khadi & Village Industries have shown a
rising trend especially during the last 2 years.

(b) Investment has been made in khadi
textile industries in the light of reviews made
every year.

(c) There is a proposal for making addi-
tional investment in khadi and village
industries.

LOSS SUFFERED BY RAILWAYS DUE TO THEFT]
AND PILFERAGE

+178. SHRI N. K. KRISHNAN:
SHRI M. V. BHADRAM:
DR.Z. A. AHMAD:
Will the Minister of RAILWAYS/ T TOT]
be pleased to state:

[3] MAY 1971]

to Questions 66

(a) and (b) A statement is laid on the tab} of

the Sabha.
(i) STATEMINT
Year Amount of compensation paid
on account ol
Thels Pillerages
Rs. Rs,
1967-68 7.47.653 1.47.78 025
1968-69 7.51.507 4.33,76,371
1969-70 7.74.978 4.87.29.403
1970-71 5,20,159 1,64, 18,978

(a) the loss suffered by Railways due to
thefts and pilferage during the last three
years; and

(b) the steps taken to stop thefts and
pilferage on the railways?

THE DEPUTY MINISTER
MINISTRY OF RAILWAYS/”
MODH. SHAF1 QURESHI):

IN THE
—(SHRI

*(North Eastern Railway furnished figures
upto September 1970 and Eastern and South
Eastern Railways upto December, 1970).

(b) Steps taken to check pilferages are given
below:

(i) Emphasis is being laid on proper
packing and marking of packages and
labelling and securing of relevant
documents with the wagons to pre-
vent their going astray and also pil-
ferage during handling by contrac-
tors' labour.

(i) Proper rivetting and Ellis Patent
lucking of wagons carrying valuable
goods so as to prevent running train
thefts;

(iii) Pad locking of luggage vans and
parcel vans.

(iv) Insistence on provision of dunnage
especially where required in case of
wagon load consignments of sugar,
grains, pulses and oilseeds.

(v) Close supervision over loading and
unloading of packages at certain
selected stations and in respect of
selected commodities to prevent
loss/pilferage from unlocalised causes.

(vi) Escorting of goods trains carrying
open wagons by the armed Railway
Protection Force personnel in
vulnerable sectors.

(vii) Patrolling by armed Railway Pro-
tection Force personnel as well as by
Dog Squads in vulnerable and major
yards.

(viii) Deployment of Crime Intelligence
staff of the Zonal Railways and the
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Central Crime Bureau staff of the
Railway Board for collection of crime
intelligence with a view to tracking
down criminals, receivers of stolen
property and to organise raids for
their arrest and recovery of stolen

property.

(ix) Maintenance of close co-ordination
between the Railway Protection
Foice. the Government Railway
Police and the local Police at various
levels for dealing with criminals and
receivers of stolen property effec-
tively as also railway employees
conniving with criminals.

(x) Organising of all India drives against
thefts and pilferages and drives
against incidence of panel cuts and
body cuts in wagons with a view to
localising this mischief which is the
main cause for pilferages and getting
[he wagons repaired early.

(xi) A drive to reduce loss due to thefts
and pilferages has been launched at
Mughal Sarai with effect from 2-11-
1970. This "Operation Mughal Sarai"
is directed towards elimination of
thefts and pilferages in particular.
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FIStiike AT TATANAGAR YARD AND SHED

345. SHRI SURAJ PRASAD: Will the
Minister of RAIL W.»\\'S.f'iﬂ’ ﬂ'a’} be pleased
to state the extent of loss incurred by Govern-
ment on account of the sirike which took place
in the Tatanagar Yard and shed recently 7]
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JEnglish translation.

to Questions 68

T[ THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS/AnfaranSf g"Tat
(SHRI MOHD. SHAFI QURESHI): The
estimated loss was of the order of Rs. 15
lakhs.]
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+[REPIACEMENT OF STEAM ENGINES BY DIESEL
ENGINES

346. SHRI SURAJ PRASAD: Will the

Minister of RAILWAY S/tH » T«ft be pleased
to state:

(a) whether Government propose to replace
all steam engines by diesel engines all over the
Indian Railways; and

(b) if so, the manner in which these steam
engines will be utilised in future?]

@ Aaem § guwdr (s wgewe
R F) ¢ () AGT | AT T AT
AT AT AH TEAATA g1 @A AT T4 %
faaft W19 g9 T ITARA AAT T T
g1 AT aq F IHAr oy fWe sar
fasrelt g9 FEF FETET FET |

(&) ware "€t g2ar |

{{FHE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS/ (SHRI MOHD.
SHAFI QURESHI):

(a) No; Steam engines will continue in service
for many years to come and no steam engine
will be replaced by diesel or electric locomo-
ive, before its useful life is over.

(b) Does not arise.]



